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THE MINISTER OF HOME 
AFFAIRS (SHRI S.B. CHAVAN): The 
information for the State is as under: 

(a) As on 31.12.1983 5855 

31.12.1984 3768 

31.12.1985 2640 

31.1.1986 2378 

(b) 1837 

(c) These cases will be disposed of as 
soon as possible after the verification 
reports are recieved from the Government 
of Karnataka. 

Designing of Train Protection System 
for Victoria Underground Railway 

1469. SHRI HAROOBHAI MEHTA: 
Will the PRIME MINISTER be pleased to 
state: 

(a) the progre~~ made by the Elec-
tronics Corporation of India Limited, in 
the matter of design and development of 
cab signalli ng and Automatic Train 
Protection Systems ior victoria underground 
Railv.ay~; 

(b) whether the system has been 
sup plied to RailVl ays or Calcutta Matro; 
and 

(c) jf not, the reasons. for non-supp Iy 
of the system? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT. 
ATOMIC ENERGY, ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. PA-
TIL) : (a) Electronics Corporation of India 
Limited is not making any Cab Signalling 
& Automatic Train Protection systems for 
Victoria Underground RaiI"-ay. 

(b) An Autonlatic Train Protection 
System developed in close co-operation 
with the Metro Railway, Calcutta, has 
bQeo supplied to the Metro Railway. 

Rifle witb Telescopic Sight 

1470. SHRI TARIQ ANWAR: Will 
the Minister of HOME AFFAIRS be plea-
sed to state : 

(a) whether A. 2 rifle with telescopic 
sight was found at the Palam Airport on 
Feb. 7, 1986; 

(b) whether it was intended for a 
major crime at the airport or it was to be 
despatched to some one; 

(c) whether there \\as ammunition i.e. 
cartridge also therein; 

(d) whether an enquiry was made to 
ascertain the fact; and 

(e) if so, finding thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INTERNAL SECU-
RITY (SHRI ARUN NEHRU): (a), (d) 
and (e): One ·22 bore rifle with teles-
copic sight was found on Feb. 6, 1986 in 
the domestic departure hall of the Delhi 
Airport. Investigations ha\ e shown that 
this was left behind inadvertently by a 
passenger. 

(b) and (c) No, Sir. 

Atomic Power Plant at Kakrapar 
1471. SHRI RANJITSINGH GAEK-

WARD: Will the PRIME f\IINISTER be 
pleased to state: 

(a) whether Atomic Po\\-er Plant is 
proposed to be set up at Kakrapar in 
Gujarat; 

(b) its generating capacity; 

(c) the time by which the Atomic 
Power Plant at Kakrapar likely to be 
commissioned; and 

(d) whether proper safety measures 
are being taken? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY & IN THE DEPARTMENTS 
OF OCEAN DEVELOPMENT, ATOMIC 
ENERGY, ELECTRONICS AND SPACE 
(SHRI SHIVRAJ V. PATIL): (a) Yes 
Sir. 




